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I, Shiv Das Meena, son of Chaturbhuj Meena, aged about 

years, having my office at, Secretariat, St. Fort George, 

Chennai600 009, do hereby solemnly afirm and sincerely state as 

1. I am the Chief Secretary to Government, State of Tamil Nadu, 

Chennai-600 009 and I am filing this Report on behalf of the State of 

Tamil Nadu and as such l am well acquainted with the facts of the case 

from the records. 

follows: 
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2. Polluted River Stretches 

The Central Pollution Control Board (CPCB) has identified six 

Polluted River Stretches (PRS) in 2018 based on consolidated reports of 

Global Environmental Monitoring Scheme (GEMS) and Monitoring of 

Indian National Aquatic Resources System (MINARS) programme for the 

year 2015 - 2017.The details of Polluted River Stretches are furnished in 

Annexure-1. The Polluted River Stretches (PRS) have been prioritized 

based on a parameter viz. Bio-Chemical Oxygen Demand (BOD) values 

and categorized as five priorities (Priority� BOD > 30mg/L, Priority-l| -

BOD 20 to 30mg/L, Priority-l|| � BOD 10 to 20 mg/L, Priority-IV� BOD 

6 to 10 mg/L, Priority-V �3 to 6mg/L). 

3. Rejuvenation of Polluted River Stretches 

The National Green Tribunal (PB) in OA No. 673/2018 has ordered 

to rejuvenate the Polluted River Stretches. Accordingly, Action Plans have 

been prepared for six PRS in coordination with line departments such as 

Municipal Administration and Water Supply, Chennai Metro Water and 

Sewerage Board, Directorate of Municipal Administration, Greater Chennai 

Corporation, Commissionerate of Town Panchayats, Rural Development 

and Panchayat Raj & Water Resources Department. The Action Plans for 
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Rivers Sarabanga, Thirumanimutharu, Vasista, Cauvery, Bhavani and 
Thamiraparani have been approved by the CPCB and are under 

implementation by the line departments. 
4. Local Bodies 

a) Sewage treatment 

In the State 3938 MLD of sewage is generated. To treat the sewage, 
101 Sewage Treatment Plants (Capacity-2345 MLD) and 36 Fecal Sewage 
Treatment Plants (Capacity 1 MLD) with some alternate technologies 
(Capacity 957 MLD) are in operation to a total capacity of 3303 MLD. Apart 
from the above, 13 STPs and 15 FSTPs are under construction (267 MLD 

capacity); they are at various stages of implementation and the works will 

be completed by December 2023. Hence, the gap in treatment of sewage 
is 368 MLD only. To bridge the gap of sewage treatment, 
49 sewage treatment plants and 5 fecal sewage treatment plants are 

proposed to be constructed by local bodies concerned. 
b) Municipal Solid Waste management 

In the State, 15,644 TPD of municipal solid waste is generated by 
the Local Bodies. Out of which, 9990 TPD of waste is treated. The 

biodegradable and non-biodegradable wastes are collected separately. 
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